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MESSAGE    FROM   THE   LOK SABHA 

The University of Hyderabad Bill,    1974 
SECRETARY-GENERAL: Sir, I have to 

report to the House the following message 
received from the Lok Sabha signed by the 
Secretary-General of the Lok Sabha: 

"In accordance with the provisions of Rule 
96 of the Rules of Procedure and Conduct of 
Business in Lok Sabha, I am directed to 
enclose herewith the University of Hyderabad 
Bill, 1974, as passed by Lok Sabha at its sitt-
ing held on the 7th August, 1974." 

Sir, I lay the Bill on the Table. 

ANNOUNCEMENT Re.   GOVERNMENT 
BUSINESS 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS AND IN THE MINISTRY OF 
WORKS AND HOUSING (SHRI OM 
MEHTA): With your permission, Sir, I rise to 
announce that Government Business in this 
House during the week commencing 12th 
August, 1974, will consist of :- 

1. Further consideration and return of the 
Direct Taxes (Amendment) Bill, 1974, as 
passed by Lok Sabha. 

2. Consideration and passing of the fol 
lowing Bills, as passed by Lok   Sabha:— 

(a) The Coal Mines   (Conservation and 
Development) Bill,  1974. 

(b) The   Companies   (Amendment) Bill. 
1974. 

(c) The Major Port Trusts (Amendment) 
Bill, 1974. 

(d) The   University  of  Hyderabad  Bill, 
1974. 

3. Discussion under Rule 176 on   the new 
wheat procurement policy. 

SHRI BHUPESH GUPTA (West Bengal): 
Sir, I should like to make a suggestion for 
inclusion in the business next week. As you 
know, a very important international develop 
ment has taken place or is about to take place. 
In a matter of a few hours, President Nixon___  

SHRI LAL K. ADVANI (Delhi):   Nixon 
is gone. 

SHRI BHUPESH GUPTA : He is gone? All 
right. Good thing. He is gone. Now it is a very 
important event from our point of view and 
from the point of view of the way in which 
things have taken place in   America. 
1   P.M. 

The verdict of the world has come true and 
1 must congratulate the American people for 
the manner in which they have acted in this 
crisis to get their President out. Sir, he is the 
first ever President in the American history who 
has resigned and is going out in such shame 
and ignominy. Now, Sir, what I am concerned 
with is .   .   . 

MR. DEPUTY CHAIRMAN: What it the 
point now ? 

SHRI S.S. MARISWAMY (Tamil Nadu) 
Sir, it is good that he has started first   by con 
gratulating the American people. 

SHRI LAL K. ADVANI : Sir, he show, 
congratulate the American Press also. 

SHRI BHUPESH GUPTA: Sir, what was 
going to say is that, as you know, the inter 
national jurists had said that Mr. Nixon wa 
violating the American Constitution in cot 
ducting his war and now the charges thi have 
been made against him show that tl world 
public opinion  is right.... 

MR.   DEPUTY   CHAIRMAN   : How it 
connected with the business for the next wet 
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SHRI BHUPESH GUPTA : Whatever be 
the implications of these developments on the 
Government policy may be, in the first 
instance, Sir,.  

SHRI LAL K. ADVANI : You want this 
matter to be discussed 7 

SHRI BHUPESH GUPTA: Yes. I want a 
statement to be made by the Government. In 
the first instance, Mr. Swaran Singh should 
make a statement in this House and he should 
ask. our Indian Ambassador there, Mr. Kaul, 
who is now in Washington, to return to this 
country and report to the Government so that 
an assessment of the situation can be made. I 
think it has very important repercussions on 
the international situation and also on the 
international politics as far as we are con-
cerned and as far as others are concerned. 

Then, Sir, we have been told that Dr. 
Kissinger is likely to visit this country soon 
and I would ask the Government not to allow 
him to visit this country now, but postpone it 
till the American politics has settled, because 
we do not know whom Dr. Kissinger will be 
representing now and, further, Dr. Kissinger 
Itas been mentioned in the Watergate affair... 

MR. DEPUTY CHAIRMAN : This has 
nothing to do with the business of  the 
House. 

SHRI BHUPESH GUPTA : .. . .and, 
therefore, he should not be allowed to come 
to this country now. 

MR.  DEPUTY   CHAIRMAN : You are 
making a speech on Dr. Kissinger and on Mr. 
Nixon.   What do you want the House to do ? 

SHRI BHUPESH GUPTA : Sir, I am not 
making a speech on Mr. Kissinger. I am not 
making a speech on him. All that 1 am 
asking is that, in view of the recent 
developments, Dr. Kissinger's visit should be 
put off. 

MR. DEPUTY CHAIRMAN : How are 
ve concerned ? 

SHRI RABI RAY (Orissa): How many 
imes has Dr. Kissinger   visited   Moscow  '? 

SHRI N. G. GORAY (Maharashtra): Ar. 
Bhupesh Gupta, how many times has Dr. 
wi'.singcr   visited   Moscow   ?  Tell   me    
this. 

SHRI BHUPESH GUPTA: Well, the 
aiiiamcnt should discuss that also. Sir, I 'as 
making two suggestions. The two operate 
portions of my speech are : Mr. Kaul wuld 
be brought back to our country in order 

to have consultations.   Whatever   Mr. Kaul 
was saying has proved to  be wrong. 

Secondly, the visit of Dr. Kissinger should 
be definitely deferred, if not altogether stopped, 
because the American politics has not yet 
settled and I do not know what is going to 
happen in view of these developments. 

Once again. Sir, before I sit down, I take 
the opportunity to thank the American people 
for having got Mr. Nixon out. 

SHRI NIREN GHOSH (West Bengal) : Sir, 
I would like, in the next week or the week 
thereafter, two major items to be accommodated 
in the list of business which should be discussed. 
One is the Report of Sir J.C. Ghosh on the 
synthetic oil project, which was deliberately 
hushed up for about twenty years. A con-
spiracy was there and ultimately, it was un-
earthed, to some extent, by me and, finally, Mr. 
Borooah was compelled to hunt for it and get a 
copy of it. This has a vital bearing on the entire 
economy of the country. The entire economy 
of the country would have changea and we 
would not have had to spend about five 
thousand crores of rupees on imports and other 
things and it would not have been necessary at 
all. Anyway, Sir, that Report should be 
discussed and there should be a Short-Duration 
discussion on this and notice has been given by 
Members from all sides. 

Then, Sir, there is another thing : From the 
very beginning we have been saying that this 
Report on the synthetic oil project should be 
discussed and immediately, the Bihar situation 
should be taken up. Sir, now Bihar is burning 
and the entire administration there has 
collapsed and the House must discuss the Bihar 
situation. Now, Sir, the time has come for this 
and it should be included in the list of 
business. 
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MR. DEPUTY CHAIRMAN : Every 
Member cannot be making -suggestions.. It is 
only party wise... 

(Interruptions) SHR LAL K. ADVANI : 
No, no... {Interruptions) 

MR. DEPUTY CHAIRMAN : All right, I 
would request you to be brief. But from next 
time, only one Member from one party can 
speak on this. 1 am making this suggestion, 
otherwise there will be a lot of con-fusio 
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SHRI HABIB TANVIR (Nominated) : Sir, 
on June 27th, on the front page of the Times of 
India, there was a news item in which the name 
of the Prime Minister was used. It was not very 
flattering to the Government of India. On 
August 3rd, something again appeared in the 
Times of India and in several other newspapers 
relating to the Education Ministry and the 
Khosla Committees' decisions. As far as my 
understanding goes, some decisions have been 
on an ad hoc basis. But no decision has been 
taken on programming. It is a serious and 
important matter. I think we can discuss the 
Khosla Committee's report next week. It may 
save a situation about which personally I know 
a little more than I can reveal on the floor of the 
House. 

MR. DEPUTY CHAIRMAN : Mr. Om 
Mehta, do you want to make any statement ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI OM MEHTA): I have written 
down all the subjects. A lot of subjects are 
discussed every week. We try to provide some 
discussion or the other on as many subjects as 
possible. 

REFERENCE TO ALLEGED BEATING 
UP OF 23 JOURNALISTS BY POLICE 

IN GUJARAT SHRIMATI 
SUMITRA  G.   KULKARNI (Gujarat): I 
would like to bring to your kind notice a   report 
in  today's newspapers about 

 


